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who have not been provided with the housing 
facilities in the steel plants; 

(d) if so, what are the findings; 
and 

(e) what steps the HSL propose to 
take to provide housing accommoda 
tion to the rest of the workers? 

THE MINISTER OF IRON AND STEEL 
(SHRI T. N. SINGH): (a) to (e). The 
information is being collected »nd will be laid 
on the Table of the House. 

SERVICE RECORDS OF RATLWAYMEN BURNT 
DURING  ANTI-HINDI AGITATION  INMADRAS 

292. SHRI T. V. ANANDAN: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether it is a fact that Karur Railway 
Station was burnt during the Anti-Hindi 
Agitation in the Madras State in 1965; 

(b) whether the service records of 
Railwaymen so burnt have not yet been 
replaced; and 

(c) whether for want of service records 
Railwaymen have not been granted their 
annual increments, leave and other privileges? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (DR. RAM 
SUBHAG SINGH):   (a)   Yes. 

(b) No. The service records are being 
reconstructed. 

(c) Annual increments are allowed 
provisionally and pending reconstruction of 
service records leave and other privileges are 
also being given subject to adjustment later 
on. 

 

t [LEASE OP MANGANESE MINES   m 
MADHYA PRADESH 

293. SHRl NIRANJAN VARMA: Will the 
Minister of MINES AND METALS be 
pleased to state: 

(a) the names of the districts in Madhya 
Pradesh where manganew mines have been 
located; 

(b) the names of the contractors to whom 
these mines have been leased out; and 

(c) the terms of the lease?] 

 

t[THE MINISTER OF MINES AND 
METALS (SHRI S. K. DEY): (a) Manganese 
mines in Madhya Pradesh are mostly located 
in the Districts of Balaghat and Chindwara. 

(b) and (c) The information is being 
collected and will be laid on the Table of the 
House as early as possible.] 


